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At present,

To Acquire Land for Disposal of Sewerage Water

SH. RAM KUMAR GAUTAM, M.L.A.:Will the Urban Local
Bodies Minister be pleased to state the time by which the land
for disposal of sewerage water of Municipal Area of Bass as well
as for office building of Municipal Committee Bass in Narnaund

Constituency is likely to be acquired?

ANIL V1], URBAN LOCAL BODIES MINISTER

no sewerage system has been provided by Public Health
Engineering Department in Bass town. Further, requirement of
4 acre land for construction of Sewage Treatment Plant at Bass
was uploaded by PHED on e-bhoomi portal on 10.12.2021 and
no offer of land has been received from land owners till date.
Further action will be taken in the matter after offers are

received from the land owners.

For construction of office building, the Municipal Committee,
Bass has earmarked the land of the Municipal Committee on
Bhaklana Road. Further action will be taken after estimates are

prepared and funds become available for this purpose.
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